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" ' In The Central Administrative Tribunal .
LI C:lcutta Bench '
OA 498 eof 1696 °
Present : Hen'ble NMr, D. Purkayastha, Ju«#icial Mewmber
Hen'ble Mr. G.S, Maingi, Admin?strative Member
Hiralal Das
—V5-
S.E, Railway
Fer the Applicant : Mr. A. Chakraberty, Advecate
..

Fer the Respendents: Mr. K. Sarkar, Advecate
Heard en : 27-6-2000 Date of | Order : 27-6-2000

ORDER

D. PURKAYAST HA, JM

Le .Advecste Mr, Chakraherty fer the applicant submits

that the applicant has get the relijef ss'seught fer in the appli= .

Mr. Sarkar appears en behalf of the re5p§ndents. Accordingly, the

case is disposed of as be ing nanprgssed.

( GS., Maingi )
Member (A)

( D. Purkaysstha )
Megpber (J)

DkN

N
catien. Se he dees net want te preceed with the case. Ld. Advecate



